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SLP(C) No. 6020 OF 2001

| TEM No. 2 Court No. 7 SECTI ON Xl

SUPREME COURT OF | NDI A

RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (G vil) No.6020/2001
(From the judgenent and order dated 21/02/2000 in CMAP 34214/ 98
of The HI GH COURT OF JUDI CATURE AT ALLAHABAD)
STATE OF U.P. & ORS. Petitioner (s)

VERSUS

M S. STURDY PI PES PVT. LTD. Respondent (s)
( Ofice Report on Default )

Date : 31/08/2001 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE S. RAJENDRA BABU
HON BLE MR JUSTI CE DORAI SWAMY RAJU
For Petitioner (s) Ms. Al ka Agrawal , Adv.

M. A ay K Agrawal ., Adv.

For Respondent (s)

UPON hearing counsel the Court made the follow ng

ORDER
............ L......1 To......T.......T.......T.......T.......T
. SP2
Fresh steps to be taken in respect of service of
noti ce on unserved respondents.
Dasti service, in addition, is permtted.
. SP1

Charanjit [ Om Prakash ]
Court Master



